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ORDER

CA (IB) No.569/KB/2018 is filed by the corporate debtor for recalling the
order dated 26/4 /2018 and this case is fixed for hearing on today.

Nobody turned up from the side of the applicant. Applicant recalls for an
order of admission hearing. This application is not required for consideration.
Moreover, nobody turned up to prosecute the CA. Hence, the application is
dismissed for non-prosecution. CA (IB) No.569/KB/2018 is disposed of
accordingly. =

CA (IB) No.918/KB/2018 is filed by Mr. Mrityunjay Kumar who is an
employee of the Indian Railways and one of the several financial creditors of the
corporate debtor. Ld. Counsel appearing for Mr. Mrityunjay Kumar submits that
publication was not brought to the notice of the applicant who is residing at
Bihar and that the publication was made in the local dailies in West Bengal. As
such, the applicant was not aware of the commencement of insolvency
resolution process of the corporate debtor. Hence, delay in submission of claims
is liable to be condoned. -

The Resolution Professional is directed to consider the claims of the
applicant in in accordance with the provisions of the Code and Regulations.

In the circumstances the CA (IB) No.918/KB/2018 is disposed of.

Ld. Counsel for the Resolution Professional filed progress report. It is
recorded. The final report is to be filed on or before 23/10/2018.

List the matter for hearing on 25/10/2018.
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Jinan K.R.
Member (Judicial)
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